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ladustrial Licences, Import Licences and 
Export LiceacCl, a copy of which is 
available in the Parl~ment Library. The 
information reaardiDa Clq)Ort usiltlUlce 
is not maintained 6nawile. 

(bl The purpose of iBlue of Ii_ 
uDder RepioDishmcnland A'lislanco Scbeme 
was 10 enable tbe exportel'll 10 sell their 
products in foreilD martets at competitive 
rates 10 boost up India's exporta. 

(el No such case has come to the 
nolice of tbe GovernlDCDt. 

(d) noes not arise. 

9839. SHRI KASHI NATH PAN-
DEY: Will Ihe Miniller of COMMERCE 
be pleased to state : 

(a) Ihe total value of Ihe imPDl"t lice-
nces, exporl entitlement and lotal amount 
of export asaistanc:e .iVeD to Ii) Jay Engi-
neering Works LId., (IiI Britania Biscuits 
Ud., (iii) Lanea and til),bro l.td., Bombay 
liv) Bombay Gas COmf'Bny (v) UDion Car-
bide Ltd., (vi) Pbilli~ India Ltd., (vii) 
lobDSOD aDd JobDson ladia LId., (vii) Mar-
tin IUId Harris Ltd., Calcutta durio. tbe 
last Ilix yC811l ; 

(b) tbe purpose of iisuiDJ these lice-
nces export entitlement and givial assis-
taneo to them ; 

(c) whether Goveroment have verified 
that have not boCn mllused ; 

(d) if so, the outCOJaO thereof; and 
(e) the actioo taken apiDat the COIII-

puies for breach or Nlulalions if au)' ? 
THE DEPUTY MINISTER IN THB 

MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) Details 
of import licences issued to the firms arc 
published in the weekly Bulletin of Indus-
trial Licences, Import Licences and Export 
Licences, a copy of which Is available in 
the Parliament Library. The information 
regarding ex"ort assislance is nol maintain-
cd firm-wise. 

(b) The ;Purpose of itsue of import 
Iic:eaces ander tbe rep1enl'lhmeDt scbeme is 
10 enable the iDdutries to iIIIport raw 
material, compoDCDls ctc. Dot aYlliiabie 
locally; cash assislaDce is .ivCD ~ order 
10 eDable Ihe exporlCl'll to • .u tlMir pro-

ducts ia fordID marllilt8 11 competitive 
rates. 

(c) No such case has come to the 
notic:e of the GoverlllllODt. 

(d) and (e). Do BOt arise. 
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9840. SHRI A. S. KASTURE: Will 
the Minister of RAILWAYS he pleued to 
Ilate: 

(a) whether it is a fact that a lIllY., 
for Khamgaon-JalDa lint railway was under-
tuen sometime _t ; aad 

(bl if 10, .me the actual work of 
construction of this link railway is likely 
to be taken in hand 1 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) Engi-
Deering and TralBc surveys for a B. G. Iino 
for Kbampon to Chikli were undertaten 
in 1912-13 and 1933-34 respectively. The 
extellsion of the lill~ beyond Cbikli to 
Jalna has not been investigated. 

(b) In tbe present difllcult way. aDd 
means position, it is not possible to con-
sider construction of tbis line. The pro-
posals were found to be unremuneralive. 
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